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No. 5

ORDER

Learned PCS Mr. Dhiren Dave present for Petitioner. Learned Advocate Mr. Pavan
Godiawala present for Respondent no. 5. None present for other Respondents.

Both side represented that an appeal is pending before the Hon’ble H1gh Court of
Gujarat on the same issue and it is awaited for hearing. Hence, prayed for long time.

List the matter on 02.04.2018. S
MANORAMA KUMARI

_ MEMBER JUDICIAL
Dated this the 27th day of February, 2018.




